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To, .

The Registrar

National Green Tribunal
Principal Bench

New Delhi.

E-mail : judicial-ngt@gov.in

Sub.- Compliance Report In Compliance to the Hon’ble NGT Order Dated
22.04.2024, In The Matter Of Ori inal Application No. 819/2022 (LA. No.
281/2022 & 715/2023)Abhishek Panwar Versus Uttar Pradesh Pollution
Control Board & Ors., passed by the Hon'ble Tribunal.

Respected Sir,

With reference to the subject mentioned above kindly find enclosed herewith,
A compliance report in Compliance of the order issued on dated 22.04.2024 by the
Hon’ble National Green Tribunal in 0.A. No. 819/2022 (I.A. No. 281/2022 & I.A. No.
715/2023) Abhishek PanwarV/s Uttar Pradesh Pollution Control Board & Ors..

With regards.

Encl. : As above.
Yours faithfully,

e

(Dr. Yogender Ku ar)

Regional Officer.
Ref. No. and Date as above:- ‘ -
Copy to: .
j 2 Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. Shri Pradeep Mishra, Advocate, . Hon'ble Supreme Court/NGT, Noida for
perusal and necessary action.

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
4. Chief Environmental Officer (Circle-3), U.P. Pollution Control Board, Lucknow

for information. /

Regional Officer



-

Compliance Report In_Compliance to the Hon~’ble NGT Order Dated
22.04.2024, In The Matter Of Original Application No. 819/2022 (I.A. No.

281/2022 & 715/2023)Abhishek Panwar Versus Uttar Pradesh Pollution
Control Board & Ors., passed by the Hon'ble Tribunal.

The Hon'ble NGT passed an Order dated 22.04.2024 in O.A. No. 819/2022
(ILA. No. 281/2022 &715/2023) Abhishek Aanwar V/s UPPCB & others. The relevant
portion of the order is reproduced as under:-

"......3. The report filed by the UPPCB does not disclose any action of imposition
of EC against defaulting brick kilns for their past violations. As per the report, 49 brick
kilns are found to be ;z'efaulters, out of which three have been dilvmantled, 17 are self-
closed and 29 do not have the valid CTO and have been found to be closed in terms of
the closure order. Since for these 29 brick kilns, closure order has already been issued.
Hence, only surviving issue in the OA relates to imposition of EC for past violation on
the brick kilns who were found to be the defaulters.

4. Hence, Member Secretary, UPPCB is directed to .ensure the requisite action in
accordance with law for imposition of EC on the above brick kilns who have been found
to be defaulter and submit action taken report regarding imposition of
EC/recovery/prosecution before the Registrar General of the Tribunal within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/
OCR Support PDF and not in the form of Image PDF and if found necessary, the
matter may be listed before the Bench.

5. The application is accordingly disposed of."

Compliance report in pursuance of the Hon’ble NGT order dated-22.04.2024
is as follows;

1. The Regional Office, U.P. Pollution Control Board, Saharanpur has a list of 29
defaulter Brick Kilns which do not have valid CTO. As on date UPPCB has issued
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closure order to such brick kilns under the provisions of Air (Prevention and Control
of Pollution) Act; 1981. The details of defaulter brick kilns are mentioned
in the annexure L -

2. Out of 29, 27 Defaulter brick kilns are lying closed in compllance of Closure order
issued by the Board 02 Brick kilns were found violating the closure order for which
prosecution have .been filed against those brick Kilns under section 31A of
A1r (Prevention and Control of Pollution) Act, 1981 in Special Judicial Magistrate
Court, Lucknow. Environment Compensation of Rs. 3,12,500/- has also been
imposed and realised by the Board.

3. If compliance of the Closure order is not ensured by any other brick Kiln, the action
for their prosecution and Environment Compensation will be taken as per the

rules and guidelines.

Therefore compliance report is being submitted for kind perusal and necessary

M. Tripathi) (Dr. Yogendeé Ku.&ar)

AS.O. Regional Officer,

action.
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Annexure -1

g3 prafe,

IR U yguur T &1
HERAYR |

1 2 3 4 5 6 7 | 8 G 10
Status of Brick Kiln During Status of
I e Dated of Verification Prosecution
SI No. Name of the Brick Kiln (Village/Tehsil/ District Closure Remarks
District order
) Closed Date of AA;::::‘ Pending/
(Yes/No) | Verification Voilation Decided
1 Bharat Brick Supply, Village Saharanpur | Closure order 29.03.2024
Chandpur Kayasth, Teh. Deoband, Deoband issued Dated Yes 2 = 8
Saharanpur 15.07.2021
2{ Kisan Gramodyog Sansthan, Village b Saharanpur Ci';;z i e [PP032024 _ . -
Miragpur, Deoband Saharanpur 15.07.2021
k| . Saharanpur | Closure order 30.03.2024
Malllg.B!\.:}ab:iyog. Fatehl:"url(alan Deoband - { Dated Yos 5 . ” =
S 15.07.2021
4 . - Saharanpur | Closure order 30.03.2024
Shivam Brick Field, S]l::tunpur bidkiad - ¢ il [y Yes ) ! 3
Bustam, Sahacsip 15.07.2021
5 ¢ aaiy . Saharanpur | Closure Order 30.03.2024
Taj Brick Field, Talhedi Bujurg, S P S P Yes N - 3
S - 06.04.2023
6| Umar Bricks Udyog, Village Gopali. Saharanpur | Closure Order - [29.03.2024
Deobiid, Saharaapur Deoband issued dated Yes - - -
15-12-2023 :
7 gt : Saharanpur | Closure order 29.03.2024
Arti Bn;:k!::reld (fool) Kundabasi S ol e Yes A i i
o SHEARpU 15.07.2021
8 Chaudhary Brick Field, Saharanpur | Closure Order 30.03.2024
Kumharheda,Nakur, Saharanpur Phetous T:‘_Tg_g;‘;; Yes E 2 .
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9 Saharanpur | Closure order 30.03.2024 Pending
Hindustan Brick Field, Village S— :d
Latifpur nagal, tehsil deoband Distt Deoband Prgien Yes
: under Air Act
o 1981 dr
24.07.2019
Nawada ,Nakur, Saharanpur 15.07.2021
Taharpar Sal e Sadar Saharanpur issued es -
dr.15.07.2021
12| Shri Balaji Garamoudyog vikas s Saharanpur ot o e |P0032024
Sansthan, Salharpur, Saharanpur 15.07.2021 .
13 Lata Devi Bricks Supply, Saharanpur | Closure order 30.03.2024
Chandibhank Road, Behat, Behat issued dt Yes -
Saharanpur 15.07.2021
14| New Golden Brick field old name Saharanpur 30.03.2024
Raja Brick Field Sadaf Brick Field Closure Order
Old Name A.V.R. Brick Menu Co. Behat issued dated Yes -
Village Chaaupur Muzaffarabad, 06.04.2023
Behat.Saharanpur :
15 Surya Brick Field, Shekhupura o Saharanpur Cilosum d(::: o 29.03.2024 A
MuzafTarabad, Saharanpur 06.04.2023
16 = o : Saharanpur | Closure order 29.03.2024
Dhiraj Brick Udyog, Village t 3
Rampur Maniharan issued dt Yes =
Shvepe; Seharsnpwt 15.07.2021
17 et . Saharanpur | Closure order 30.03.2024
Qureshi Bricks Supply, Village z
tilin: Sobciber Sadar Saharanpur l?:;d 20:; Yes -
18 Saharanpur | Closure order 30.03.2024 Pending
2 issued dt.
22.06.2018 &
Abdul Hamid Brick Field, Village
Sadar Saharanpur Prosecuted Yes
Lakhnaur,Saharanpur e Ak Ask
1981 dt.
24.07.2019
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19] .. : —_ r Saharanpur | Closure order 28.03.2024
Friends Brick Works, Village Sikri, . 3
s Y Sadar Saharanpur issued dt, Yes
Teh. & Distt. Saharanpur 15.07.2021
20 : e " Saharanpur | Closure order 28.03.2024
Hindustan Brick Field, Village Sad £ i
Sawalpur Nawada, Saharanpur i ;5‘07_2:; Yes
21 T Saharanpur | Closure order 30.03.2024
Kamboj Brick Field, Kutubpur p
Sadar Saharanpur issued dt. Yes
Haroda, Saharanpur 15.07.2021
22 e Saharanpur | Closure order 28.03.2024
Kumar T&Fnu (A.\:l.rR.) Janta Sadar Sal por 7 i d Yes
Se—p 15.07.2021
23 I Saharanpur | Closure order 28.03.2024
Kumud Brick Field, Chakadampur, Sadar Sal po s | dt Yes
gl 26.06.2018
24 P ——— Saharanpur | Closure order s 30.03.2024
Sardarhedi, Haroda, Saharanpur d1.26.06.2018
25 ; X Saharanpur | Closure order 29.03.2024
Queeshi Brick Supplier, Desa Sadar Saharanpur ¥ issued dt. Yes
Milakpur, Saharanpur 15.07.2021
26 TR Saharanpur | Closure order 28.03.2024
Pulkit Brick Field, Bhalaswa Ishapur, | ¢ o Saioranpur S Yes
Spte 15.07.2021
27 Shakumbari Brick Udyog, Chak "R Saharanpur C:::ed o;ler Vs 28.03.2024
Adampur, Saharanpur 15.07.2021
28] Siandard Brick Supply, Patni Saharanpur Closure O::Cf % 28.03.2024
Chilfkana, Saharsnpes 15.07.2021 A
29| Ujala Brick Field Old Name India Sahmnpm Closure Order 30.03.2024
Brick Field, Firozabad, Chilkana Sadar Saharanpur issued dated Yes
Saharanpur 06.04.2023




